
 LOK  SABHA  DEBATES
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 LOK  SABHA

 Wednesday,  July  27,  1988]Sravana  5,
 1910  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the  Clock

 [MR.  SPEAKER  in  the  Chair)

 MEMBERS  SWORN

 Shri  Shantilal  Pursottambhai  Patel

 (Godhra)

 Shri  Het  Ram  (Sirsa)

 Shri  Shankar  Lal  (Pali)

 Shri  Williamson  A.  Sangma  (Tura)

 Shri  Vishwanath  Pratap  Singh  (Allahabad)

 Shri  ‘Khurshid  Ahmed  Choudhry
 (Faridabad)

 Shri  Mohd.  Ayub  Khan  (Udhampur)

 INTRODUCTION  OF  MINISTERS

 (English)

 THE  PRIME  MINISTER  (SHRI  RAJIV

 GANDHI)  :  Mr.  Speaker,  Sir,  I  have  pleasure
 in  introducing  to  you,  and  through  you,  to
 the  House  my  colleagues  :

 New  Ministers

 Cabinet  Ministers

 1.  Shri  S.B.  Chavan,  Minister  of
 Finance.

 2.  Shri  Madhavsinh  Solanki,  Minister
 of  Planning  and  Programme  Imple-
 mentation.

 3.  Shri  Bir  Bahadur  Singh,  Minister  of
 Communications.
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 4,  Shri  8.  Shankaranand,  Minister  of
 Law  and  Justice  and  Minister  of
 Water  Resources,

 Ministers  of  State

 1.  Shri  Kalpnath  Rai,  Minister  of
 State  in  the  Department  of  Power
 in  the  Ministry  of  Energy.

 2.  Prof.  K.K.  Tewary,  Minister  of
 State  in  the  Ministry  of  External
 Affairs.

 Ministers  who  have  been  elevated

 Cabinet  Minister

 1,  Shri  Z.R.  Ansari,  Minister  of
 Environment  and  Forests.

 He  is  out  of  the  country  ;  he  is  not
 able  to  be  present  here.

 Ministers  of  State

 1.  Shri  S.  Krishna  Kumar,  Minister  of
 State  in  the  Ministry  of  Information
 and  Broadcasting.

 2.  Shri  Rafique  Alam,  Minister  of
 State  in  the  Ministry  of  Textiles.

 He  is  also  out  of  the  country.

 3.  Shri  Shivraj  V.  Patil,  Minister  of
 State  of  the  Ministry  of  Civil
 Aviation  and  Tourism.

 He  had  to  be  present  in  the  Rajya
 Sabha.  So,  he  is  not  able  to  be
 present  here,
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 11.07  hrs.

 OBITUARY  REFERENCES

 {English}

 MR.  SPEAKER  :  Honourable  Members,
 as  we  meet  today  after  an  interval  of  sbout
 two  and  a  half  months,  it  is  my  sad  duty  to


